IN THe GeHNTRAL ADMIMISTERATIVE THRIEUMAL, JAIPUR BENCH, JAIFUR
CP 44/ 2003 (QA LaT7/2002) DATE OF OMER: 22,1,2004

Rerij2et Singh Venma zon of Shri Ran 3ingh Verma aged &3 years,
Retized Junior Bngineer (TL), Railway Station, Ajwer residing
n2ar Chandre Stores, Srinagar Roal, Ajnsr.

gees Applicant

VERSUS
1. Shri Rszleszh Mohan Agarwsl, *n=ral Manager, North-vest
Railway, Jaipur,
2, Shiri Jeewan Gupts, Divisional Rsil Manager, Horth- #est

Railway, Ajmey Division, A jmer,
ee o Bespondents,

Mr, $.R, Chourasia, Comssl for the applicant,
Mr, S.5, Haszzan, Counszl for the respondents,

CORAMV
Hot'ble Mry M.L, Chauhan, Member (Judicial)
Hor'ble My, A, Bharderi, Member (Administrative)

ORDER (OHAL)

The present Caitezmpt Petition hasz been filed for the
allegzd violation of the cpl2p dabed 20,4,2003 pass2d in OA
e, 157/2002 whareby this Tribunal has dirzeted the respondents
to refund the suan of k. 14,593/« to the applicent, which amount
has bzen rzcovered fronm the gratuity of the applicant by them
on account of over-paymen®t pursuant to mafixation of pay vide
ord=2r dated 11.,10.2001 within a pariod of two months from the
date of pesszing of the order,

2. Motic® of thi:z applicaztion wss given to the rsspondentse
Leam=d counzel fort he respondsnts has shown to us a lettzr

1
ated 16,1,2004, ading of which peveals that the afop2said
amcunt of Iz, 44,293/- has ben sent to the applicant vid2
Chzgqu2 Mo, 32585 dated 05,1,2004 through DEM Oifics, Ajmer, The
leamed counzzl for the respondints ha: alsc shown o us Mamo
Forwarding Cheques to Bank for placing th2 smant to the Cradit
of Railway Bmployzzs, addrzszzd o the Manager (HEIL), Union Bank

(o))
Y

of India, Srinacar Rozd, Ajmer (Rajasthand, The ccpy of the letter
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3. In view of this, this Contzmpt Petition does not survives,
In case the amount B has not b2en credited in the Account of the
applicant, the2 applicant will he at liberty to approach this
Tribunal again, The Contenpt Petition iz dizposed of, Hotices

izzued _to the D\éjsp-:'nden'ts are herzby discharged,
‘ \

(A.K. BHANDARFE) (M. L Sl 1A )
MEMBER /(A’) MEMBER (J)
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